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LOK SABHA

Monday, March 29. 1576/Chuwtra 9,
1898 (Saka)
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The Lok Sabha met at Eleven of the
Clock

[MR. SPEAKER in the Chair]

OBITUARY REFERENCE

MR. SPEAKER: I have to inform
the House of the said demise of one
of our former colleagues, Shri Kalika
Singh, who passed away at Azam-
garh on the 16th March, 1976 at the
age of 65.

Shri Kalika Singh was a Member
of Second Lok Sabha during the
years 1957-62 representing Azam-
garh constituency of Uttar Pradesh.
Earlier he had been a Member of the
Uttar Pradesh Legislative Assembly
during the years 1952—56. An eminent,
lawyer and a journalist, he had edi-
ted a number of Hindi journals. He
was a prominent leader in his stu-
dent days and led the UP students’
agitation for freedom in 1942, He als¢
took keen interest in the develoD-:
ment of Eastern UP gnd worked for:
the upliftment of the depressed clas--
ses in his home State :

We deeply mourn the loss of this
friend, and I am sure, the Hous
wil] join me in conveying our condo-
lences to the bereaved family.

The House may stand in silenci2
for a short while to express its sor-
row.

(The Members then stood in silence

for a short while)
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SHRI INDRAJIT GUPTA Asg a
matter of fact nobody grudges that
any water from this DVC. Project
should also be utihized for irrigation
purpose m Bihar, and we all hope
that an amucable settlement will be
reached soon, I would hike to draw
the attention of the Minister to the
last paragraph of his statement
where he says ‘“The agreement on
various issues concerning the States
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of Bihar and West Bengal, which,
fnter alia, includes utilisation of
waters of the Tilaiya and Konar re~
servoirs for irrigation in Bihar, is at
present under discussions, I would
like to know from him whether this
means—J] am not clear about the
meaning—that there are a large
number of other issues also which
are currently under consideration,
and this particular question of water
for irrigation purposes is to be part
of some sort of a package settlement
or package deal including other is-
sues as well, and, if so, what are
those other issues or is it that this
particular issue is likely to be set-
tled separately or independenily or
is it going to be some sort of a pac-
kage agreement. The implication is
not clear.

SHRI KEDAR NATH SINGH:
There are certain other outstanding
issues between the States of Bihar
and West Bengal, All issues are
under consideration, Besides Tilaiya
and Konar reservoirs, there are some
other projects, like, Ajaya river pro-
ject in which both Bijhar and West
Bengal States are concerned, Then,
there is the development project of
Swarnarekha river in Bihar and
Mayurakshi river project. There are
some other projects for which acqui-
sition of land is required, All these
four or five issues are under consi-
deration between the States Gov-
ernments of Bihar and West Bengal.

MR, SPEAKER: Whether there
is package programme? That is what
the hon, Member wanted to know,

SHRI KEDAR NATH SINGH: We
are trying to do it

Construction of Quarterg during
1876-77

*284, SHRI R. S. PANDEY: Will
the Minister of WORKS AND HOUS-
ING be pleased to state:

{a) whether there is any proposal
before Government for construction
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of more quarters of Types I and I
during 1978-77 for Government staff;
and

(b) if so, broad outlines thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUS-
ING (SHRI HK.L., BHAGAT (a).
Yes Sir.

(b) 696 type I and 1130 type I
quarters are proposed to be taken
up for construction during 1976-77.

SHRI R. S. PANDEY: Very good
work is being done. Thank you very
much,

SHRI 8. R. DAMANI: There is an
acute shortage of quarters in  all
metropolitan cities, like, Bombay,
Calcutta and Madras, The officials
who are transferred to these places
fing it very difficult to get accommo~
datio.. In view of this, may I know
from the hon, Minister whether
there is any programme of construct-
ing more staff quarters in all these
cities.

SHRI H, K. L. BHAGAT : I thave
with me the information, There are
programmes for the construction of
staff quarters in different cities and
some staff quarters have been cons-
tructed. I have with me even the
percentages of satisfaction in all
these cities, If the hon. Member
wants, I can give the information to
him,

MR. SPEAKER: You can
to him,

st wem Fag: waT A7 AT
FarAr fF aoerd sl & @
g Tvgred  wEml & awek wiy
gi g I} memafl frw RE A
FH AT IA BT A5 e wdw ?

SHR] H. K. L. BHAGAT: I can~
not say as to when every Govern-
ment servant will be able to get a
quarter, I have with me the percen-

send it





